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Reversion of F.CJ. Employees to 
Parent Departments

57. SHRIMATI RENUKA DEVI 
BARKATAKI: Will the Minister of
AGRICULTURE AND IRRIGATION 
be pleased to state:

(a) whether many employees serv
ing under Food Corporation of India 
for many years have been asked to 
go back to their parent departments 
in different States; and

(b) if so, the reasons therefor?

THE MINISTER OF AGRI
CULTURE AND IRRIGATION 
(SHRI PARKASH SINGH BADAL):
(a) Yes Sir.

(b) F.C.I. (Staff) Regulations pro
vide for ad hoc appointments by de
putation of suitable officials from the 
Central or State Governments or from 
any public sector undertaking for a 
period normally not exceeding three 
years but extendable upto five years 
or more where necessary. Such depu- 
tationists are repatriated to their pa
rent departments on completion of 
their term from time to time.

In the case of West Bengal only, 
the over-whelming bulk of staff are 
on deputation from the State Govern
ment who have been transferred to 
the Food Corporation of India along 
with the work in accordance with the 
written agreement between the State 
Government and the Food Corporation

of India. Such staff would continue 
to be on deputation to the Food Cor
poration of India as long as the FCI 
operates in the State as an agent of 
the State Government in terms of the 
Agreement.

s*
Break up of Ownership of Land

58. SHRI B. C. KAMBLE: Will the 
Minister of AGRICULTURE AND IR 
RIGATION be pleased to state:

(a) total number of Indians, having 
either no land or less than an acre of 
land in each State;

(b ) whether the number of such 
people is increasing or decreasing and 
the reasons therefor in each State; and

(c) steps Government propose to 
take to do social justice in this re
gard?

THE MINISTER OF AGRI
CULTURE AND IRRIGATION 
(SHRI PARKASH SINGH BADAL):
(a) Total number of Indians having 
either no land or less than one acre 
of land in each State is not available. 
According to the sample surveys or
ganised by the National Sample Sur
vey Organisation number of house
holds having either no land or less 
than one acre of land are available 
for the period 1960-62 (16th and 17th 
Round) and for 1971-72 (26th Round). 
Statewise number of households own
ing no land or less than one acre of 
land as available from the National 
Sample Survey reports is given in the 
enclosed Statement. '

(b ) As per the figures available 
from the National Sample Surveys 
Reports, the number of households 
having either no land or less than an 
acre of land has increased from 46.5 
millions in 1960—62 to 55.3 millions in 
1971-72. At the A ll India level, the 
number of households owning no land 
or less than one acre of land has in
creased in 1971-72 by 18.9 per cent 
over 1960—62. This is mainly due to




